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+
{ Shri H, C. Soy:

*383. { Shri Ram Sewak Yadav:
\ Pr. L. M. Binghvi:

Will the Minister of Defence be
Ppleased to state:

(a) whether the M\I.G, Planes to
be supplied by the U. S. S. R. are for
fombat purposes or for other pur-
poses; and

(b) if so, to what extent it will help
to meet our immediate defence re-
Quirements?

The Minister of Defence (Shri Y.
B, Chavan): (a) and (b). Only a few
planes are to be supplied by the
U. S. 5. R. The defence requirements
will be met, mainly, by manufacture
in India. The M. 1. G, aricraft are
meant to ‘meet the requirements of
the 1. A F,

M.ILG’s

Shri Hari Vishnu Kamath:
Shri Yashpal Singh:
\ Dr. L. M. Singhvi:

Shri §. M. Banerjee:
"

Will the Minister of
pleased to state:

Defence be
(a) whether the M, I. G. planes
have been received from U. S. S. R.;

(b) if so, the
planes; and

number of such

(¢) whether more are expected to
arrive in 19637

The Minister of Defence (Shri Y.
B. Chavan): (a) Not yet Sir. Some
are expected in a few days.

(b) It will not be in the public in-
terest to disclose the number.

(¢) No, Sir.

An Hon. Member: Only four....
(Interruption).
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Mr. Speaker: If it is known to
everyone, why then ask this question?

st go o WIT : A AN TY AT gAWY
frerd T § ¥ ww @F fada?

(%Y zaT 7@t faar )
QF AAANT @ AT @ O§

st TRYAE T YT AgEd,
ot 74t wgrE F w31 fF gar v
gftz & qg d<ar aavaT 3F Agl grm
AfFT waa T # 72 "eg, fawer st
1 waa wgrm, Wit w7 e
9T g8 A § a9 741 g3 § 7 9fF
WG F G qER gl gt )
AT g7 37 & AT A8 & 5 ag
wEATL # A de AT T § 98 96
g ar mE &7

R WENE: 39 T TG99 & [F
¥ TEIIE AT A4 [T @y WA
wEAE =t & & WA afad

Dr. L. M. Singhvi: May I know when
we expect to manufacture these planes
and their spares in India, and whe-
ther it is proposed to manufacture
the latest makes in this country or
only the penultimately latest makes
in this country?

Shri ¥. B. Chavan: I think that if
all the preparations go on possibly we
shall be able to manufacture them
within the course of two or three
years,

Shri Frank Anthony: They will be
obsolete by that time.

Shrl Y. B. Chavan: That is as far
as the period is concerned. About
the other details it is rather very
difficult to say.

Dr. L. M. Singhvi: May I know
whether it is proposed to manufacture
the latest models or makes eventually
or only the makes which we have
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megotiated for and which are not the
latest?

Shri ¥. B. Chavan: Whatever model
is satisfactory to us will be manu-
factured, .

Shri Harl Vishnu Kamath: May 1
know why these planes should be
shipped and they do not come by air?

Mr. Speaker: The Question Hour is
now over,

WRITTEN ANSWERS TO
QUESTIONS

Rocket Launching Centre in Kerala

*374. Shri D. C. Sharma: Wil]l the
Prime Minister be pleased to state:

(a) whether it is proposed to locate
India's first Rocket Launching Centre
in Kerala;

(b) whether any site has been selec-
ted for the purpose; and

(c) the details of the proposal?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmj Menon): (a) Yes.

(b) Yes. The site is near Altipur,
south of Thumba and a few miles
north of Trivandrum.

(c) The site is on the geomagnetic
equator which is highly significant in
the investigation of the earth’s mag-
netic field and the ionosphere. Ex-
perimental studies of a wide range of
atmospheric phenomena wil] be car-
ried out by ‘means of sounding rockets
which will be launched from the
Sounding Rocket Launching Facility,
Sounding rockets provide a very use-
ful tool for such studies and indeed
the only means of making direct mea-
surements at levels between 30 and
200 kilometers, ie. above the ceiling
of balloons and below the operational
altitude of satellites.
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Welfare of Families of Jawans

Shri Eswara Reddy:
*384./ Shri Bishanchander Seth:
7 Shri Y. 8. Chaudhary:

Will the Minister of Defence bas
pleased to state:

(a) the steps taken by Government
for the welfare of families of Jawans
wounded or killed while defending
country’s borders;

(b) whether the Centre hag issued
any directives to the States in this
connection; and

(c) if so, the broad details thereof?

The Minister of Defence (Shri Y. B,
Chavan): (a) The following benefits
are available for the welfare of fami-
lies of Jawans wounded or killed:

(1) Wounded (and sick) person-
nel while in hospital receive
their normal pay and allow-
ances throughout the period
of hospitalisation which is
treated as duty. They do not
have to pay any hospital
charges.

{2) Dependents of personnel kil~
led in action get the follow-
ing benefits:

(i) A special family allowance
equal to the family allot-
ment or the special family
pension (which varies from
Rs. 20/- pm. for a sepoy
to Rs. 75/- p.m. for a Sub-
Major) and children's ak
lowance (which varies from
Rs. 5/-pm. to Rs. 7|-pm.)
whichever g more favoura-
able, is admiscible for two
months, Thereafter, -
special allowasnce equal t¢
the family pension and
children's allowerce, where
admissible, is given for &
further peringd of two
months.





